HIGH COURT FOR THE STATE OF TELANGANA: HYDERABAD

R.0.C.NO. 87/2024-RC DATED’:'Q-3-2025

NOTIFICATION

The candidates with the following Hall Ticket Numbers are qualified in the
Written Examination conducted on 9.11.2024 and 10.11.2024 in connection with
recruitment to Forty Six (46) existing vacancies for 2024 and One hundred and four
(104) future/anticipated vacancies for 2025 of Junior Civil Judges under Notification
No. 87/2024-RC dated 10.4.2024 in the Telangana State Judicial Service by Direct
Recruitment and are required to attend the Viva Voce (Oral Interview) on the dates to

be notified in due course:

JCJ-240107 JCJ-240114 JCJ-240128 JCJ-240149 JCJ-240150
JCJ-240151 JCJ-240152 JCJ-240162 JCJ-240165 JCJ-240176
JCJ-240182 JCJ-240187 JCJ-240189 JCJ-240203 JCJ-240209
JCJ-240215 JCJ-240225 JCJ-240226 JCJ-240240 JCJ-240243
J1CJ-240247 JCIJ-240270 JCJ-240274 JCJ-240276 JCJ-240299
JCJ-240303 JCJ-240311 JCJ-240316 JCJ-240322 JCJ-240337
JCJ-240370 JCJ-240382 JCJ-240384 JCI-240388 JCJ-240394
JCJ-240416 JCJ-240420 JCJ-240439 JCJ-240456 JCJ-240468
JCJ-240481 JCJ-240482 JCJ-240484 JCJ-240498 JCJ-240505
JCJ-240540 JCJ-240545 JCJ-240546 JCJ-240552 ICJ-240553
JCJ-240560 JCI-240569 JCJ-240574 JCJ-240580 JCJ-240585
JCJ-240587 JCJ-240607 JCJ-240619 JCJ-240624 JCJ-240045
JCJ-240650 JCJ-240656 JCJ-240657 JCJ-240659 JCJ-240668
JCJ-240672 JCJ-240686 JCJ-240689 JCI-240697 JCJ-240705
JCJ-240707 JCJ-240711 JCJ-240715 JCJ-240736 JCJ-240751




ICJ-240762 JCJ-240766 JCJ-240771 JCJ-240775 JCJ-240784
JCJ-240841 JCJ-240845 ICJ-240912 JCJ-240925 JCJ-240933
JCJ-240945 JCJ-240951 JCJ-240952 JCJ-240954 I1CJ-240957
JCJ-240960 JCJ-240962 JCJ-240980 JCJ-241001 JCJ-241008
JCJ-241015 JCJ-241024 JCJ-241044 JCJ-241045 J1CJ-241077
JCJ-241088 JCJ-241089 JCJ-241090 JCJ-241101 JCJ-241105
JCJ-241126 JCJ-241142 JCJ-241143 JCJ-241153 JCJ-241155
JCJ-241158 JCJ-241161 JCJ-241165 JCJ-241166 JCJ-241194
JCIJ-241195 JCJ-241215 JCJ-241218 JCJ-241221 JCJ-241306
Note:

1. The result of the candidates bearing Hall Ticket Nos. 241126, 241077, 241218,
240481, 240933, 241158, 240243, 241153, 240962, 241088, 241221, 240925, 240980,
240686, 240247, 240484, 240659, 240841, 240912, 241155, 241215, 240384, 240394
and 241306 is subject to outcome in Writ Petition Nos. 21531, 24352, 15693, 26505
and 30754 of 2024 pending before the High Court for the State of Telangana.

2 The result of the candidates bearing Hall Ticket Nos. 240784, 240128, 241015,
241143, 240149, 240957, 241165, 241194, 241166, 241090, 241101, 241142, 241161,
241195 and 241089 is subject to outcome of Writ Petition (Civil) Nos. 489/2024 and
SLP (Civil) Nos. 21056/2024, 21909/2024, 11655/2024 and 314/2025 pending before
the Hon’ble Supreme Court of India.
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HIGH COURT FOR THE STATE OF TELANGANA: HYDERABAD

R.0.C.NO. 87/2024-RC DATED?93-2025

NOTIFICATION

The candidates with the following Hall Ticket Numbers are qualified in the
Written Examination conducted on 9.11.2024 and 10.11.2024 in connection with
recruitment to Forty Six (46) existing vacancies for 2024 and One hundred and four
(104) future/anticipated vacancies for 2025 of Junior Civil Judges under Notification
No. 87/2024-RC dated 10.4.2024 in the Telangana State Judicial Service by
Recruitment by Transfer and are required to attend the Viva Voce (Oral Interview) on

the dates to be notified in due course:

JCJ-241229 JCJ-241238 JCJ-241264

The call letters will be issued to the candidates in due course.
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